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Legislation on Industrial relations

1416. SHRI DEVENDRA NATH
DWIVEDI: Will the Minister of PAR-
LIAMENTARY AFFAIRS AND

LABOUR be pleased to state:

(a) whether Government propcse
to bring forward a comprehensive
tegislation on indusirial relations; and

(b) whether Guvernment have
sought the views of the varioug State
CGovernments in this regard?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABCUR
(SHRI RAVINDRA VARMA): (a)
Yes, Sir.

(b) The report of the 30 Member
Committee on Comprehensive Indus-
trial Relations Law wags discussed at
the 30th Session of the Labour Minis-
ters’ Conference held at New Delhi on
the 7th November, 1977 when the
State Labour Ministers expressed
their views on the subject of Indus-
trial Relations Law.

White paper on steel indusiry

1417. SHRI DHARAMCHAND JAIN:
Will the Minister of STEEL AND
MINES be pleased to state:

(a) whether Government unropose
to scrap the white papers on steel
industry; and

(b) if so, what
therefor?

are the reasons

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI RARIA MUNDA): (a) and
{b) Presumably the reference is {0

[ RAJYA SABHA ]

to Questions o)

the White Paper on Steel Indust:y
laid on the Tables of both Houses £
Parliament in May, 1976. If so, ths
had been done in pursuance of a recor.-
mendation made by fhe Estimates Con:-
mittes (Fifth Lok Sabha) in its 20ia
Report on the Depariment of Steel
dealing with  planning, developmer:®,
production, distribution ete. of ircn
and steel and ferro-alloys ar.3
accordingly the question of scrappirz
the White Paper does not arise.

Agreement with the Soviet Union in

the fielg of ferrous metallurgy and
allied technology
1418. SHRI SHYAMLAL GUFTA:

Will the Minister of STEEL AND
MINES be pleased to state:

(a) whether the Government et
India have recently entered into an
agreement with the Government o!f
U.S.S.R. for collaboration in the field
of ferrous metallurgy and allied icck-
nology; and

(b) if so, what are the salient fea-
tures of the agreement?

THE MINISTER OF STATE IN THZ3
MINISTRY OF STEEL AND MINES
(SHRI KARIA MUNDA): (a) Pres.-
mably, the reference is to the protocs:!
signed with M/s. Tiazhpromexport cf
USSR on the 8th September. 1977 for
strengthening collaboration betweez
the two countries in the field ¢§
ferrous matallurgy and ailied techn.-
logy.

(b) The protfocol envisages increas-
ing participation and assistasce fror:
the Soviet organisation in the develop-
ment of India’s steel industry anil
also for improving steel production ia
quantity as well as quality. In it, it
has also been agreed to incorporate i.:
the Bhilai Steel Plant, the technolog:-
cal advancemenis made in the Sovis:
Union since the  setting up of th::
plant Strengthening of research ar.
development eflorts with a view ‘-
giving impetus to the research an..
development activities in ferrous meta_.
Iurgy is also envisaged. It furthec



